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Refund of earnest Money on Cancellation
of plots in Rohini Residential
Scheme

1040, SHRI DIGAMBER SINGH :
Will the Minister of WORKS AND
HOUSING be pleased to state ;

(a) whether the Delhi, Development
Authority sent cheques prepared as far
back as April, 1984 for the refund of
earnest money in respect of cancellation
of registration of plots applied for in
the Rohini Residential Scheme to the
persons concerned towards the end of
May, 1984 thus resulting in loss of
interest of those persons for more than
1 month or so;

(b) if so, where had these cheques
been laying during this period and
whether any responsibility for this lapse
had been fixed and if so, details thereof;

and

(¢) whether DDA will now consider
the expediency of paying more than one
month’s interest from the date of issue
of cheques to the  affected persons who
had been made to suffer the pecuniary
loss without any fault of theirs and if
not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUS-
ING AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
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MALLIKARJUN) : (a) and (b)
D;spatch of some cheques was delayed
primarily on  account of franking
machine having been taken from the
Central Office to Rohinj Project site for
iss_uing several hundred letters of posse-
ssion of plots in that project on priority
basis. The question of fixing responsi-
bility for any personal lapse does not
therefore, arise. | .

(c) No, as the delay was generally
for less than a month.

Request for Paddy Seeds for Flood -Hit
Areas of West Bengal

1041. SHRI SANAT KUMAR
MANDAL : Will the Minister of
AGRICULTURE be pleased to state :

(a!) whether a request has been
Fecewed for paddy seeds for re-sowing
in the flood hit areas in West Bengal:
and ’

(b) if so, the quality. of paddy-seeds
made available for re-sowing in the
flood affected areas of West Bengal and
other assistance rendered in this bchalf ?

THE MINISTER OF STAT._-B] IN{THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) , No,
Sir. ‘ :

. Ll IILL) u.-
(b) Question does not arise.





